
IN THE 	rRAL ADMINISTRICIVc. TRIEUNAI 
CJTACK BEkCH ZCUTTACK 

ORIGINALS APPICTICN NO * 123 OF 19 93.. 

Date of decision 	24.11 .1993 

Miss,C.Lee1aVthi 	 ... 4 plicant(s) 

ye r s us 

Union of India & Others 	... Respondents 

(KR INSiRUCIIDNS) 

Whether it Le referred to the reporters or notl Nr 

Whether it be circulated to all the Benches of the / 
Central Administrative Tribunals ornot ? 
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MEMBER (AI(MkSTRATIVE) 	 VICE-CF1flN 
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CENTRAJJ &DMINISTRATIVE TRIBI.Th$IL 
CUTTE4ICK BEH CYJTCK 

Original Application No. 123 of 1991 

Date of Decision$24.11.1993 

Miss. C,Leelavathi 
	

%pplicant 

Versus 

Union of India & Others 

For the applicant 

For the respondents 

CORAM: 

Respondents 

M/s .R .V .Ramana 
P.K.Nayak, 
Advocates 

Mr, P.N.Mohapatra 
Mdl .Standing Counsel 
(Central) 

THE HONOURABLE MR • K • P PACHIRYA, VICE - C H. IRMN 

AND 

THE HONOURABLE MR. H.RAJENDRA. PR4SAD, MEMBER (DMN) 

JUDGI€I'7T 

MR.K.P.ACHARYA,VICE-CHAIRMANtIn this application under Section 19 

of the ldministrative Tribunals Act,1985, the petitioner 

prays for a direction to the oppositeparties to diépose 

of her representation dated 16.10.1990 contained in 

Annexure-5. Petitioner Miss.C.Leelavati was functioning 

as Group D Stenographer and her services having been 

illegally terminated without any rehyme or season vide 

order dated 1.2.1990 passed by OP No.2Annexure-4)i3 

under challenge. 

2. 	We have heard Mr.P.K.Nayak,learned counsel 

for the petitioner and Mr.P.N.Mohapatra,learned Standing 

Counsel. We would directkeeping ourselves confined to 

he prayer of the etitioner)that OP No.1 viz. Secretary 



c:' 	
2 	

C) 

Government of India, Ministry of Teleccnirnunicat ions, 

Sanchar Bhawan, New Delhi should dispose of the 

representation filed by the petitioner within 60 days 

from the date of receipt of a copy of this judgment. 

Thus the applicatiop is accordingly disposed of.No costs. 

__ 
MEMBER (AD NIS RTIVE) 	 VI MN 

2J.4lVPS 

Central 4.dministratjve Tribunal 
Cuttac]c Bench guttack 

dated the 24.11.1993/B.K.Sahoo 


